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CEK'TRAL ADMINISTATIVE TRIBUmL
• PRINCIPAL BEN3H •

DELHI.

m 102/88 in OA 731/36,

Shri Ajay C.R. Das, Vs. Union of ind ia &, Ors

Petitioner through counsel Shri J.P.Verghese.

On behalf of the respondents Shri M.L. Verma ,
counsel present. . . •

Petitioner seeks to withdra^w the Original

Application No. 731/86. Permitted to be withdrawn.

Dismissed as vjithdrawn with no costsi

(Kaushal Kui^r)
Member

19.1.1983.-

(K.Madha^ Reddy)
Chairman

19 .1.1988.


